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Centrai Administrative irpunai
Principai Bench, New Ueiin.
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New Delhi this the 12" day of January, 2008,

Hon’ble Shri V K. Majotra, Vice-CnairmantA)
Hon'ble Shri Shanker Raju, Membend)

Baleshwar,
Rfo RZ-23/230,
Dayal Park,
West Sagar Pur,
- New Delhi. Petitioner
- (through Sh. Zaiur Hussain, Aavocate)
VEIdud
1. 8h. K.M. Chandrasheknar,
Secretary (Revenue)
Ministry of Finance,
North Block,
New Delhi.
2. Sh. Hardayal Singh,
Chief Commissioner of Income Tax,
CR Building,
i.P. Estate, New Delhi.
3. Sh. Y.K. Singh,
Addl. Commissioner of Income Tax,
C.R. Bullding HQRs PERS
New Delhi. s NEhpUL U
€

{through Sh_V P. Uppal, Advocate)

Qraer (Orai)
Hon'ble Shri Shanker Raju, MemberiJ)
in the ignt OT an oraer Passed On 20 UB.ZUUD LV LIE 1E3WUIGEILS.
the present C P is dismissed. NOLUCES are QISCNarges. nuweve:. ausoy

is accorded to the petitioner 1o assai tNis iN acCufaance wiul aw.
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